INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Guidelines for Appointment of IPs as Administrators under the SEBI (Appointment of Administrator
and Procedure for Refunding to the Investors) Regulations, 2018."

Provisional list of IPs prepared in accordance with 'Guidelines for Appointment of IPs as
Administrators under the SEBI (Appointment of Administrator and Procedure for Refunding to the
Investors) Regulations, 2018." The observations if any, on this provisional list shall be mailed only at
ra.irp@ibbi.gov.in by 11.00 am of 7th April 2019

NS(I)'. NS:) Zone Name of Insolvency Professional Reg;it:SrttgoBgﬁgber
1 1 Ahmedabad [Ashish Anantray Shah 10666
2 2 Ahmedabad |Vineeta Maheshwari 10364
3 3 Ahmedabad [Dharmendra Dhelariya 10480
4 4 Ahmedabad [Anish Babubhai Shah 10031
5 5 Ahmedabad |Kaushik Jayantilal Shah 10379
6 6 Ahmedabad [Bhavan Trivedi 10605
7 7 Ahmedabad [Mahesh Chandra Khandelwal 10648
8 8 Ahmedabad [Anil Agrawal 10956
9 9 Ahmedabad [Rajeev Saxena 10980
10 10 Ahmedabad |Gopal Krishana Saraswat 11076
11 11 Ahmedabad |Divyang Pareshrai Majmudar 11196
12 12 Ahmedabad [Samir Ganeshbhai Marathe 11415
13 13 Ahmedabad |Manish Kumar Bhagat 11438
14 14 Ahmedabad |Paresh Krushnakant Thothawala 11462
15 15 Ahmedabad [Bhavya Mantri 11536
16 16 | Ahmedabad |Amit Chopra 11543
17 17 Ahmedabad |Dharit Kishorbhai Shah 11640
18 18 Ahmedabad [Malhar Rashmikant Mehta 11686
19 19 Ahmedabad |[Jigar Pradipchandra Shah 11820
20 20 | Ahmedabad |Trupalkumar Patel 11907
21 21 Ahmedabad [Malav Jitendra Ajmera 11908
22 22 | Ahmedabad |Sheth Jayshil Giteshkumar 11909
23 23 Ahmedabad |Indira Suresh Vora 12000
24 24 | Ahmedabad |Parekh Jayesh 12012
25 25 Ahmedabad |Ritesh Prakash Adatiya 12013
26 26 Ahmedabad |[Amrish Navinchandra Gandhi 12036
27 27 Ahmedabad [Sushil Vishwakant Tewary 12049
28 28 | Ahmedabad |Vichitra Narayan Pathak 12063
29 29 Ahmedabad |Rajesh Bachharaj Jain 12089
30 30 Ahmedabad [Akhilkumar Amrutlal Thakkar 12159
31 31 Ahmedabad [Sunil Kumar Agarwal 12178
32 32 Ahmedabad |Kaushik Chandrahas Khona 12191
33 33 | Ahmedabad [SANJIV VIJAY NAIDU 12265
34 34 | Ahmedabad |MRUGEN SHAH 12437
35 35 Ahmedabad [Darshan Bharatbhai Patel 12442
36 36 | Ahmedabad |JAYKUMAR PESUMAL ARLANI 12443
37 37 | Ahmedabad |VIRAL JAYENDRABHAI SHAH 12457
38 38 Ahmedabad [Navin Khandelwal 11301
39 39 Ahmedabad [Minal Alpesh Shah 11187
40 40 Ahmedabad [Sunil Kumar Kedia 10064
41 41 Ahmedabad [Naveen Kumar Sood 10274
42 42 Ahmedabad [Mahendra Prasad Jindal 11073
43 43 Ahmedabad [Gordhanbhai Ratnabhai Godhani 11921
44 44 Ahmedabad |[Vinod Narendrakumar Pahilwani 10910
45 45 Ahmedabad |Teena Saraswat Pandey 11126
46 46 Ahmedabad |[Parag Sheth 10381
47 47 Ahmedabad [Ravi Kapoor 10290
48 48 Ahmedabad [Saaurabh Jhaveri 10146
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49 49 Ahmedabad |George Samuel 10319
50 50 Ahmedabad [Manish Santosh Buchasia 11449
51 51 Ahmedabad |Vinodkumar Surendralal Shah 11857
52 52 Ahmedabad [Nimai Gautam Shah 10323
53 53 Ahmedabad |Savan Godiawala 10468
54 54 Ahmedabad |Sunit Jagdishchandra Shah 10814
55 55 Ahmedabad | Arvind Gaudana 10841
56 56 Ahmedabad |Vikash Gautamchand Jain 10612
57 57 Ahmedabad |Kailash Shah 10511
58 58 Ahmedabad |Abhishek Nagori 10044
59 59 Ahmedabad |[Vinod Tarachand Agrawal 11090
60 60 | Ahmedabad |Bhupendra Singh Narayan Singh Rajput 10715
61 61 Ahmedabad [Ramchandra Dallaram Choudhary 10326
62 62 Ahmedabad |Keyur Jagdishbhai Shah 10729
63 63 Ahmedabad |Devendra Jain 10484
64 64 | Ahmedabad |Narayan Gajanan Vidvans 11121
65 65 Ahmedabad |Chandra Prakash Jain 10311
66 66 Ahmedabad [Umesh Harjivandas Ved 10376
67 1 Allahabad | Ranjeet Kumar Verma 10859
68 2 Allahabad |Pranav Kumar 10776
69 3 Allahabad |Alok Kumar Kuchhal 10284
70 4 Allahabad |Vineet Aggarwal 10818
71 5 Allahabad |Manish Agarwal 10904
72 6 Allahabad [Rajiv Chopra 10315
73 7 Allahabad |Hemi Gupta 10383
74 8 Allahabad  [Sunil Kumar Goel 10825
75 9 Allahabad |Abhishek Rana 11043
76 10 Allahabad [Jayant Prakash 11049
77 11 Allahabad |Ashok Kumar Sharma 11167
78 12 Allahabad [Romesh Kumar Sharma 11309
79 13 Allahabad |Surendra Prasad Bhatt 11324
80 14 Allahabad [Brajesh Kumar Varma 11381
81 15 Allahabad |Rakesh Singh Sengar 11405
82 16 Allahabad |Abhay Kumar 11559
83 17 Allahabad |Dinesh Kumar Gupta 11580
84 18 Allahabad [Ranjan Chakraborti 11618
85 19 Allahabad |Dr. Virendar Kumar Sharma 11626
86 20 Allahabad |Rakesh Kumar Agarwal 11777
87 21 Allahabad |Sayed Mohammad Anwar Hasan 11779
88 22 Allahabad [Shashi Kumar Agarwal 11840
89 23 Allahabad |Vinay Kumar Singhal 11880
90 24 Allahabad [Neel Hans Garg 12097
91 25 Allahabad |Arun Rameshchandra Garg 12245
92 26 Allahabad [SATYENDRA SHARMA 12260
93 27 Allahabad |sandeep khanna 12290
94 28 Allahabad [Sanjay Mehra 12307
95 29 Allahabad |Praveen Kumar Agrawal 12348
96 30 Allahabad |chandra prakash 12359
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97 31 Allahabad |Shaikh Nafis Anjum 12363
98 32 Allahabad [SUDHIR KUMAR SHUKLA 12386
99 33 Allahabad [MANISH GUPTA 12409
100 | 34 Allahabad |Rajeev Ranjan Singh 12418
101 | 35 Allahabad [JAYANTI JAIN 12426
102 | 36 Allahabad |Devendra Singh 10001
103 | 37 Allahabad |Deepak Maini 11149
104 | 38 Allahabad |Aditya Agrawal 10954
105 | 39 Allahabad [Kashi Viswanathan Sivaraman 11497
106 | 40 Allahabad |Rajiv Bhatnagar 10160
107 | 41 Allahabad |Babita Jain 10926
108 | 42 Allahabad [Swami Deen Gupta 11458
109 | 43 Allahabad [Shailesh Verma 10148
110 | 44 Allahabad |Dinesh Kumar Sharma 10052
111 | 45 Allahabad [Reshma Mittal 10541
112 | 46 Allahabad [Sanjay Kumar Singh 10505
113 | 47 Allahabad  [Pramod Kumar Sharma 10258
114 | 48 Allahabad |[VEKAS KUMAR GARG 12291
115 | 49 Allahabad |[ARUN MOHAN 12349
116 | 50 Allahabad  [Sumit Shukla 10550
117 | 51 Allahabad [Shravan Kumar Vishnoi 10079
118 | 52 Allahabad [Manoj Kulshrestha 10024
119 | 53 Allahabad  [Munish Kumar Sharma 10094
120 1 Bengaluru |Balady Shekar Shetty 10665
121 2 Bengaluru  |Venkata Subbarao Kalva 10655
122 3 Bengaluru |R. Jesintha 10282
123 4 Bengaluru  [Sumana Rao 10111
124 5 Bengaluru |Raghavendran L 10420
125 6 Bengaluru  |Viswanathan Sankaran 10963
126 7 Bengaluru  |Naveen Kumar 11180
127 8 Bengaluru  [Raghunathan Krishnasamy 11200
128 9 Bengaluru  [Surender Devasani 11348
129 | 10 Bengaluru |Chandrasekaran Ramdurai 11392
130 | 11 Bengaluru  |Suresh Kumar S 11495
131 | 12 Bengaluru |Vedagiri Venkata Krsihnamurthy 11505
132 | 13 Bengaluru |Lakkimsetty Trinadh 11517
133 | 14 Bengaluru |K N Ravindra 11702
134 | 15 Bengaluru [Ramanahalli Shivanna Dodda Byregowda 11775
135 | 16 Bengaluru |Hem Chandra 11845
136 | 17 Bengaluru [Shankar B. lyer 11850
137 | 18 Bengaluru  |Ramamoorthi Srinivasan 11916
138 | 19 Bengaluru  [Subhajit Guha 11942
139 | 20 Bengaluru |SURESH KANNAN 12277
140 | 21 Bengaluru |P. MOHAN SHANKAR 12297
141 | 22 Bengaluru  |Gopalakrishna Kallapur 12357
142 | 23 Bengaluru |Srikantiah Shivaswamy 10727
143 | 24 Bengaluru |Benegal Parameshwara Udpa 11445
144 | 25 Bengaluru |Pankaj Srivastava 10474
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145 | 26 Bengaluru  |Gorur Narasimhamurthy Venkataraman 10585
146 | 27 Bengaluru [Madhugiri Venkatarayappa Sudarshan 11707
147 | 28 Bengaluru |Ganesh Panduranga Pai 12054
148 | 29 Bengaluru  |Konduru Prasanth Raju 12200
149 | 30 Bengaluru  [Shivadutt Bannanje 10779
150 | 31 Bengaluru  |Guru Prasad Makam 11550
151 | 32 Bengaluru  |Ravindra Beleyur 10368
152 | 33 Bengaluru  |Balakrishnan Venkatachalam 10458
153 | 34 Bengaluru [Medha Kulkarni 10263
154 | 35 Bengaluru  |Ramanathan Bhuvaneshwari 10864
155 | 36 Bengaluru |Manjula B.S. 11213
156 | 37 Bengaluru  [Hari Babu Thota 10225
157 | 38 Bengaluru  |Ravi Sankar Devarakonda 10195
158 | 39 Bengaluru |Suryanarayana Prathap Kumar Pande 10686
159 | 40 Bengaluru  |Kondisetty Kumar Dushyantha 10688
160 1 Chandigarh |Mandeep Gujral 10908
161 2 Chandigarh [Sandeep Chandna 11237
162 3 Chandigarh |Somnath Gupta 10081
163 4 Chandigarh |Satya Dev Kaushik 11375
164 5 Chandigarh |Atul Kumar Kansal 10088
165 6 Chandigarh |Madan Gopal Jindal 10352
166 7 Chandigarh |Manish Aggarwal 10384
167 8 Chandigarh |Atul Grover 10403
168 9 Chandigarh |Rajeev Bansal 10425
169 | 10 Chandigarh |Ravinder Agarwal 10599
170 | 11 Chandigarh |Nishant Garg 10630
171 | 12 Chandigarh |Davinder Singh Gandhi 10646
172 | 13 Chandigarh |Priya Bhushan Sharma 10652
173 | 14 Chandigarh |Sukhen Pal Babuta 10747
174 | 15 Chandigarh |Rahul Bansal 11051
175 | 16 Chandigarh |Narinder Bhushan Aggarwal 11103
176 | 17 Chandigarh |Satya Pal Singh 11212
177 | 18 Chandigarh |Manish Shukla 11243
178 | 19 Chandigarh |Ravinder Kumar Goel 11252
179 | 20 Chandigarh |Satish Kumar Goyal 11371
180 | 21 Chandigarh |Kailashnath Ramnath Verma 11404
181 | 22 Chandigarh |Tanish Sharma 11408
182 | 23 Chandigarh |Jamboo Kumar Jain 11413
183 | 24 Chandigarh |Umesh Gupta 11431
184 | 25 Chandigarh [Sawinder Singh Chug 11459
185 | 26 Chandigarh |Subhash Gupta 11463
186 | 27 Chandigarh |Vishal Malhotra 11470
187 | 28 Chandigarh |Amit Sharma 11530
188 | 29 Chandigarh |Madan Lal Aggarwal 11553
189 | 30 Chandigarh |Suresh Kumar Goyal 11568
190 | 31 Chandigarh |Vinay Bansal 11629
191 | 32 Chandigarh |Gopal Lal Baser 11677
192 | 33 Chandigarh |Arvind Kumar Jain 11680
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193 | 34 Chandigarh |Krishan Kumar Chaudhary 11685
194 | 35 Chandigarh |Vikas Rai Berry 11694
195 | 36 Chandigarh |Ghanshyam Kaushik 11697
196 | 37 Chandigarh [Neeraj Kumar Garg 11749
197 | 38 Chandigarh |Rajender Mittal 11759
198 | 39 Chandigarh |Vigyan Prakash Arora 11797
199 | 40 Chandigarh |Harish Kumar Mittal 11817
200 | 41 Chandigarh |Tara Chand Meenia 11822
201 | 42 Chandigarh |Suresh Kumar Bansal 11863
202 | 43 Chandigarh |[Gaurav Khurana 12001
203 | 44 Chandigarh |Ashish Sharma 12028
204 | 45 Chandigarh |Ravi Sethia 12052
205 | 46 Chandigarh |Arun Gupta 12055
206 | 47 Chandigarh |Sapna Gupta 12056
207 | 48 Chandigarh |Gautam Mittal 12058
208 | 49 Chandigarh |Arvind Mittal 12081
209 | 50 Chandigarh |Man Mohan Vij 12099
210 | 51 Chandigarh |Inder Jeet Khattar 12102
211 | 52 Chandigarh |Rakesh Kumar Singhala 12151
212 | 53 Chandigarh |AJAY KUMAR SIWACH 12214
213 | 54 Chandigarh |Hitesh Goel 12224
214 | 55 Chandigarh |Anil Gambhir 12236
215 | 56 Chandigarh |AKSHAY MEHRA 12242
216 | 57 Chandigarh |VIVEK BANSAL 12249
217 | 58 Chandigarh |Vanit Kumar Mittal 12252
218 | 59 Chandigarh |PRAMOD SETH 12253
219 | 60 Chandigarh  |POONAM CHAND JAIN 12274
220 | 61 Chandigarh |Ramanpreet Kaur 12301
221 | 62 Chandigarh |Akshay Maheshwari 12302
222 | 63 Chandigarh |SACHIT SONI 12335
223 | 64 Chandigarh |Ashok Kumar Jain 12362
224 | 65 Chandigarh |Pardeep Kumar Watts 12377
225 | 66 Chandigarh |Puran Kumar Dhar 12380
226 | 67 Chandigarh |VIKAS GUPTA 12420
227 | 68 Chandigarh |SANJAY CHOPRA 12427
228 | 69 Chandigarh |BHARAT BHUSHAN JAIN 12452
229 | 70 Chandigarh |RAJIV KUMAR 12455
230 | 71 Chandigarh |PAWAN SHARMA 12463
231 | 72 Chandigarh |Sanjay Kaul 12466
232 | 73 Chandigarh |Dinesh Kumar 11442
233 | 74 Chandigarh |Sumat Kumar Gupta 10336
234 | 75 Chandigarh |Gaurav Gupta 10986
235 | 76 Chandigarh |Nipan Bansal 10100
236 | 77 Chandigarh |Alok Kumar Agarwal 10137
237 | 78 Chandigarh |Nisha Malpani 10136
238 | 79 Chandigarh |Deepak Thukral 10453
239 | 80 Chandigarh |Kuldip Kumar Bassi 10524
240 | 81 Chandigarh |Desh Deepak 11105
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241 | 82 Chandigarh |Harvinder Kumar Jatana 11193
242 | 83 Chandigarh |Abhilash Lal 10645
243 | 84 Chandigarh |Mohit Chawla 10949
244 | 85 Chandigarh |Rajender Kumar Jain 10968
245 | 86 Chandigarh [Sudhir Kumar Jain 11457
246 | 87 Chandigarh |Anil Kumar 10308
247 | 88 Chandigarh [Bhupesh Gupta 10067
248 | 89 Chandigarh |Chand Ji Tiku 11389
249 | 90 Chandigarh |Navneet Gupta 10619
250 | 91 Chandigarh |Rohit Sehgal 10953
251 | 92 Chandigarh |Brij Nandan Kalra 10103
252 | 93 Chandigarh |Mahesh Bansal 11341
253 | 94 Chandigarh |Prem Kumar Garg 10647
254 | 95 Chandigarh |[Hemanshu Jetley 10457
255 | 96 Chandigarh |Dinesh Kumar Seth 10018
256 | 97 Chandigarh |Karuna Sharma 10944
257 | 98 Chandigarh |Ashutosh Mishra 10947
258 | 99 Chandigarh |Vivek Kumar Arora 10264
259 | 100 | Chandigarh [Anuj Jain 10306
260 | 101 | Chandigarh |Vipul Garg 10805
261 | 102 | Chandigarh [Subhash Saini 11241
262 | 103 | Chandigarh |Ajit Kumar 10548
263 | 104 | Chandigarh [Rakesh Ahuja 11074
264 | 105 | Chandigarh |Sanjay Kumar Aggarwal 10295
265 | 106 | Chandigarh | Rajiv Khurana 10268
266 | 107 | Chandigarh [Narender Kumar Sharma 10294
267 | 108 | Chandigarh [Arvind Kumar 10357
268 | 109 | Chandigarh [Rajesh Dhawan 11572
269 | 110 | Chandigarh |Gyaneshwar Sahai 10546
270 1 Chennai B Sathrukkanan 10545
271 2 Chennai Velli Paramasivam 10940
272 3 Chennai Kavitha Surana 10435
273 4 Chennai S. Sivarama Krishnan 11198
274 5 Chennai R.Velu 10269
275 6 Chennai  |JAYASHREE S IYER 12211
276 7 Chennai S.Kamaraj 10251
277 8 Chennai Ranganathan Seshadri 11496
278 9 Chennai Nookala Raghuram 11643
279 | 10 Chennai S.S. Ravichandran 11717
280 | 11 Chennai Karuppiah Muruganandan 11754
281 | 12 Chennai Santhanam Selvaraj 11965
282 | 13 Chennai G. Mukundan 12162
283 | 14 Chennai M.D. Selvaraj 10211
284 | 15 Chennai Usha Balasubramanian 10451
285 | 16 Chennai Priya S. Anand 10744
286 | 17 Chennai Swaminathan Venkataraman 10787
287 | 18 Chennai V Mohan 11048
288 | 19 Chennai L. Natrajan 11108
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289 | 20 Chennai Sanjeevi C 11215
290 | 21 Chennai M. Jayasree 11236
291 | 22 Chennai Madurai Sundaram Sankar 11315
292 | 23 Chennai Vengetrao 11331
293 | 24 Chennai Natarajan Ramani 11432
294 | 25 Chennai Ganesan Geetha 11439
295 | 26 Chennai Prasanna Kumar Rath 11512
296 | 27 Chennai Ashok Velamur Seshadri 11541
297 | 28 Chennai Asir Raja Selvan 11554
298 | 29 Chennai Subramaniam S 11566
299 | 30 Chennai Chandrasekhar Sagutoor 11581
300 | 31 Chennai Mohan 11589
301 | 32 Chennai Raja Lakshmi Vardarajan 11597
302 | 33 Chennai Perumal Ulaganathan 11600
303 | 34 Chennai Vijayakumari Natarajan 11602
304 | 35 Chennai C.K. Krishnamachari 11607
305 | 36 Chennai Marimuthu Panneer Selvam 11611
306 | 37 Chennai Senthilkumar V 11761
307 | 38 Chennai S Venkateswara Rao 11781
308 | 39 Chennai Natanagopal S 11789
309 | 40 Chennai Ramanathan Mayileru 11807
310 | 41 Chennai Duraisamy V 11862
311 | 42 Chennai S Amarendran 11962
312 | 43 Chennai Ganapathy Agraharam Ramaswamy Venkatesh 11973
313 | 44 Chennai A.V.Ramalingan 12029
314 | 45 Chennai M Muthusubramanian 12062
315 | 46 Chennai Mani Natarajan 12078
316 | 47 Chennai Elangowan Maruthappan 12165
317 | 48 Chennai Raja Ganapathi 12225
318 | 49 Chennai Narayanaswamy Nageswaran 12284
319 | 50 Chennai  |TV SURESH KUMAR 12314
320 | 51 Chennai Devasenapthi Sangamithra 12319
321 | 52 Chennai SURESH K 12322
322 | 53 Chennai Srinivasan N A 12328
323 | 54 Chennai Kovai Ramaswamy Selvaraj 12394
324 | 55 Chennai K K Balasubramanian 12401
325 | 56 Chennai C PRABAKARAN 12444
326 | 57 Chennai Arumugam Arumugam 10936
327 | 58 Chennai Subramaniam Aneetha 10633
328 | 59 Chennai N. Kumar 11254
329 | 60 Chennai Sripriya Kumar 11316
330 | 61 Chennai Anandrajan Balaji 11443
331 | 62 Chennai Venkatachalam Mathiazhagan 11492
332 | 63 Chennai Ramaswamy M. 12238
333 | 64 Chennai RAMIJI M. 12258
334 | 65 Chennai Santhanam Rajashree 10935
335 | 66 Chennai Ramasamy Shanmuggam 11378
336 | 67 Chennai Balasubramanian Hariharan 10637
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337 | 68 Chennai Prabhu S 11948
338 | 69 Chennai A R Ramasubramania Raja 11982
339 | 70 Chennai Ebenezar Inbaraj 11286
340 | 71 Chennai Vasudevan Navneeth 11731
341 | 72 Chennai Ramakrishnan Sadasivan 10215
342 | 73 Chennai Vengarai Seshadri Sowrirajan 10781
343 | 74 Chennai S R Krishnan 11509
344 | 75 Chennai Ramela Rangasamy 11700
345 | 76 Chennai S. Vasudevan 11740
346 | 77 Chennai Revathi Raghunathan 11417
347 | 78 Chennai Tharuvai Ramachandran Ravichandran 10692
348 | 79 Chennai S. Kannan 11287
349 | 80 Chennai J. Karthiga 11284
350 | 81 Chennai R. Raghavendran 10411
351 | 82 Chennai S. Diraviam 11889
352 | 83 Chennai Ramachandran Subramanian 12136
353 | 84 Chennai Madhu Desikan 11021
354 | 85 Chennai Radhakrishnan Dharmarajan 10909
355 | 86 Chennai Nagalingam Muthiah 11347
356 | 87 Chennai R.Venkatakrishnan 10250
357 | 88 Chennai Vasudevan Gopu 10849
358 | 89 Chennai Satyadevi A 10205
359 | 90 Chennai Muthuiah Thevar Rajapandian 10854
360 | 91 Chennai M. Murugesan 11679
361 | 92 Chennai Mahalingam Suresh Kumar 10217
362 | 93 Chennai S. Rajagopal 10223
363 | 94 Chennai Venkata Sivakumar 10852
364 1 Guwahati  |Jay Prakash Gupta 11914
365 2 Guwahati  |Dhiraj Kumar Jain 10884
366 1 Hyderabad |Sridhar Venkatraya Sundararaja 10382
367 2 Hyderabad [Ravichandra Mohan Kadiyala 11179
368 3 Hyderabad |B Santosh Babu 11574
369 4 Hyderabad |Ahalada Rao Vummenthala 10172
370 5 Hyderabad |Kranthi Kumar Kedari 10342
371 6 Hyderabad |[Sreenivasa Rao Ravinuthala 10704
372 7 Hyderabad |Senapati Varaha Satyanarayana 10549
373 8 Hyderabad [Mahadev Tirunagari 10925
374 9 Hyderabad [Sunil Kumar Jain 11244
375 | 10 Hyderabad |lIssac Raj Pulimamidivare Goud 11986
376 | 11 Hyderabad |Sreedhar Nukala 10755
377 | 12 Hyderabad |Sivarama Prasad Bhamidi 10822
378 | 13 Hyderabad | Ramesh Babu Palutla 10861
379 | 14 Hyderabad |Sanjay Kumar Sharda 10913
380 | 15 Hyderabad |Ganapati Ram Appana 11001
381 | 16 Hyderabad |Pradeep Kumar Sravanam 11009
382 | 17 Hyderabad [Sudhir Gonugunta 11014
383 | 18 Hyderabad |Purnachandra Rao Kethe 11176
384 | 19 Hyderabad |Kalyanam Raja Gopal 11204
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385 | 20 Hyderabad |Chillale Rajesh 11226
386 | 21 Hyderabad |Ramachander Rao Bikumalla 11261
387 | 22 Hyderabad |Raghavendra Rao V.V.S Vempali 11285
388 | 23 Hyderabad [Beena Nayar 11335
389 | 24 Hyderabad [Suneel Kumar Appaji 11354
390 | 25 Hyderabad |Sivaram Reddy Rajula 11407
391 | 26 Hyderabad [Vinod Kumar Viswanath 11416
392 | 27 Hyderabad |Adinarayana Babji Kota 11433
393 | 28 Hyderabad |Koteswara Rao Gutta 11455
394 | 29 Hyderabad |Sai Ramesh Kanuparthi 11510
395 | 30 Hyderabad |[Sai Satyanarayana Murthy Palakodeti 11515
396 | 31 Hyderabad |Viswanadham Palepu 11516
397 | 32 Hyderabad [Mummaneni Vazra Laxmi 11526
398 | 33 Hyderabad |Murali Prasad Nalam 11537
399 | 34 Hyderabad |Anjaneyulu Sadhu 11584
400 | 35 Hyderabad |Anjaneyulu Sadhu 11584
401 | 36 Hyderabad |Samuel Nagadesi 11605
402 | 37 Hyderabad |Jarathi Kalyana Chakravarthy 11612
403 | 38 Hyderabad [Suresh VS 11616
404 | 39 Hyderabad [Shalini Deen Dayal 11619
405 | 40 Hyderabad |Madhusudan Padhy 11621
406 | 41 Hyderabad |Sistla Manjula 11639
407 | 42 Hyderabad |Krishna Komaravolu 11699
408 | 43 Hyderabad [Abdul Raheem 11721
409 | 44 Hyderabad |Kurapati Singarayya Chowdary 11728
410 | 45 Hyderabad [Haridasu Sambasiva Rao 11858
411 | 46 Hyderabad |Prabhakar Reddy Palakolanu 11904
412 | 47 Hyderabad [Rachera Ananta Padmanabha Rao 11906
413 | 48 Hyderabad [Mannava Divakara Sarma 11917
414 | 49 Hyderabad |Sesha Srinivas Malladi 11930
415 | 50 Hyderabad [Naru Anji Reddy 11939
416 | 51 Hyderabad |Immaneni Eswara Rao 11943
417 | 52 Hyderabad [Nethi Mallikarjuna Setty 11958
418 | 53 Hyderabad [Rajesh Donkeshwar 11960
419 | 54 Hyderabad |[Sridevi Madati 11967
420 | 55 Hyderabad |Gaddam Sritha Shireen 11974
421 | 56 Hyderabad [P A Venkataraman 11976
422 | 57 Hyderabad |Narala VVaralakshmi 11980
423 | 58 Hyderabad [Habibullah Mohammed 11984
424 | 59 Hyderabad |Bolisetti Jaya Babu 11989
425 | 60 Hyderabad |Tunuguntla Adinarayana 11995
426 | 61 Hyderabad |Venka Reddy Bathina 12032
427 | 62 Hyderabad |Madhava Reddy Gudapureddy 12074
428 | 63 Hyderabad |(Dommeti Surya Rama Krishna Saibaba 12106
429 | 64 Hyderabad |Venkat Narsinga Rao Kalvakota 12130
430 | 65 Hyderabad |E S S Sriramachandra Murthy 12161
431 | 66 Hyderabad |Rachamallu Ramachandrareddy 12270
432 | 67 Hyderabad |VADDI RAJA RAO 12279
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433 | 68 Hyderabad |RAMAKANTH MALAPALLI 12321
434 | 69 Hyderabad |KAMMULA PRABHAKAR RAO 12339
435 | 70 Hyderabad |TIPPARAJU BALAJI SRINIVASULU 12343
436 | 71 Hyderabad |Sridhar Chari 12350
437 | 72 Hyderabad |Bhattiprolu Pavan Kumar 12371
438 | 73 Hyderabad |AYYAGARI VISWANADHA SARMA 12396
439 | 74 Hyderabad |KEDARI NARSIMHA RAO 12397
440 | 75 Hyderabad |vinay Totla 12460
441 | 76 Hyderabad |RAMAKANTH CHHAPARWAL 12472
442 | 77 Hyderabad |Lakshmi Narasimha 10214
443 | 78 Hyderabad |Gonugunta Murali 11139
444 1 79 Hyderabad |Gopikrishna Byadigera 10406
445 | 80 Hyderabad [Kasa Venkata Ramanaiah 10552
446 | 81 Hyderabad |Kalvakolanu Murali Krishna Prasad 11588
447 | 82 Hyderabad |Koteswara Rao Karuchola 10301
448 | 83 Hyderabad |Dr Govindarajula Venkata Narasimha Rao 10893
449 | 84 Hyderabad [Shaik Gouse 11326
450 | 85 Hyderabad |Addanki Venkata Sai Krishnamohan 10946
451 | 86 Hyderabad |Chinnam Poorna Chandra Rao 11298
452 | 87 Hyderabad |Chakravarthi Srinivasan 11990
453 | 88 Hyderabad [Ram Murthy Kommera 11776
454 | 89 Hyderabad |Sandhya Tadla 10503
455 | 90 Hyderabad |Pavan Kankani 11062
456 | 91 Hyderabad [Chandra Sekhar Arasada 11138
457 | 92 Hyderabad |Venkateswarlu Kari 10126
458 | 93 Hyderabad |(Kalpana G 11288
459 | 94 Hyderabad [Ranga Rao Doradla 10621
460 | 95 Hyderabad [Bindu Kumar Nimishakavi 11675
461 | 96 Hyderabad |S. Kasthuri Rengan 10150
462 | 97 Hyderabad |G.Satyanarayana Murty 10356
463 | 98 Hyderabad |Prabhakar Nandiraju 11030
464 | 99 Hyderabad |Gonugunta Madhusudhan Rao 10360
465 | 100 Hyderabad |Racharla Ramakrishna Gupta 10029
466 | 101 Hyderabad | Sivanagaraja Taduvai 10551
467 | 102 Hyderabad [Raghu Babu Gunturu 10053
468 1 Jaipur Sudhir Bhansali 11799
469 2 Jaipur Sanjiv Agarwal 11963
470 3 Jaipur Pratibha Khandelwal 10068
471 4 Jaipur Vikas Rajvanshi 10032
472 5 Jaipur Prashant Agrawal 10127
473 6 Jaipur Rajesh Kumar Aggarwal 10273
474 7 Jaipur Rakesh Kumar Singhal 10520
475 8 Jaipur Prashant Sharma 10534
476 9 Jaipur Arvind kaushik 10535
477 | 10 Jaipur Suresh Chand Garg 10877
478 | 11 Jaipur Nitin Sethi 11041
479 | 12 Jaipur Akhilesh Gupta 11617
480 | 13 Jaipur Babu Lal Sharma 11832
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481 | 14 Jaipur Vishnu Upadhyay 11843
482 | 15 Jaipur Anoop Bhatia 11969
483 | 16 Jaipur Sourabh Malpani 12047
484 | 17 Jaipur Vijendra Bangar 12205
485 | 18 Jaipur Anuradha Gupta 12296
486 | 19 Jaipur Vikram Singh Rathore 12361
487 | 20 Jaipur Ramakishan Agarwal 12364
488 | 21 Jaipur Lalit Mohan Sharma 12379
489 | 22 Jaipur SWAPNIL BHANDARI 12404
490 | 23 Jaipur Brij Kishore Sharma 10075
491 | 24 Jaipur Kamal Kumar Jain 10192
492 | 25 Jaipur Rajneesh Singhvi 10098
493 | 26 Jaipur Satyendra Prasad Khorania 10002
494 1 Kochi Easwara Pillai Kesavan Nair 10791
495 2 Kochi Vengayil Jayaram Adiyodi 11181
496 3 Kochi Jasin Jose 11225
497 4 Kochi Sathiq Buhari 11307
498 5 Kochi P.D. Vincent 11638
499 6 Kochi Sasitharan Ramaswamy 11678
500 7 Kochi Balakrishnan Baburajan 11691
501 8 Kochi Renahan Vamakesan 11897
502 9 Kochi Dileep K P 12220
503 | 10 Kochi VINOD BALACHANDRAN 12403
504 | 11 Kochi Sankar P. Panicker 10300
505 1 Kolkata Sanjit Kumar Nayak 10702
506 2 Kolkata Raj Singhania 10367
507 3 Kolkata Rajendra Kumar Agarwal 10594
508 4 Kolkata Manmohan Jhawar 10604
509 5 Kolkata Giridharilal Sharma 10709
510 6 Kolkata Sumit Binani 10025
511 7 Kolkata Kunal Banerjee 10089
512 8 Kolkata Samya Sengupta 10198
513 9 Kolkata Chandra Kumar Jain 10414
514 | 10 Kolkata Nihar Ranjan Nayak 10803
515 | 11 Kolkata Manish Jain 11023
516 | 12 Kolkata Surendra Kumar Agarwal 11401
517 | 13 Kolkata Ajay Gaggar 10066
518 | 14 Kolkata Bimal Agarwal 10512
519 | 15 Kolkata Santosh Choraria 10979
520 | 16 Kolkata Uday Narayan Mitra 11360
521 | 17 Kolkata Anil Anchalia 10123
522 | 18 Kolkata Rajesh Kumar Jain 10358
523 | 19 Kolkata Rakesh Mohan bagri 10475
524 | 20 Kolkata Sanjay Lahiri 10495
525 | 21 Kolkata Ashish Chhawchharia 10538
526 | 22 Kolkata Jitendra Patnaik 10835
527 | 23 Kolkata Ketan Mukhija 10853
528 | 24 Kolkata Jogesh Kumar Poddar 10906
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529 | 25 Kolkata Partha Pratim Ghosh 10984
530 | 26 Kolkata Madhur Agarwal 11127
531 | 27 Kolkata Debadutta Mohapatra 11273
532 | 28 Kolkata Anurag Singhi 11424
533 | 29 Kolkata Samir Agarwal 11425
534 | 30 Kolkata Hiralal Prasad 11498
535 | 31 Kolkata Vinita Agrawal 11520
536 | 32 Kolkata Vikram Kumar Singh 11585
537 | 33 Kolkata Sushil Agrawal 11586
538 | 34 Kolkata Chittaranjan Panda 11650
539 | 35 Kolkata Kunal Vasu Mallik 11654
540 | 36 Kolkata Sagarika Mishra 11665
541 | 37 Kolkata Bimal Kanti Choudhury 11682
542 | 38 Kolkata Milan Sachindra Nath Chatterjee 11720
543 | 39 Kolkata Premlata Soni 11737
544 | 40 Kolkata Niraj Kumar Tiwari 11782
545 | 41 Kolkata Pulak Chatterji 11805
546 | 42 Kolkata Uttam Sarkar 11833
547 | 43 Kolkata Rashmi Maheshwari 11853
548 | 44 Kolkata Umesh Chandra Sahoo 11855
549 | 45 Kolkata Santanu Bhattacharjee 11868
550 | 46 Kolkata Vishal Shekhar 11891
551 | 47 Kolkata Sabir Kanti Mazumder 11903
552 | 48 Kolkata Ashish Giria 11918
553 | 49 Kolkata Parag Chakrabarti 11919
554 | 50 Kolkata Mukesh Kumar Jain 11944
555 | 51 Kolkata Sachin Gopal Jathar 11968
556 | 52 Kolkata Anneel Saraogi 12009
557 | 53 Kolkata Pramod Kumar Singh 12039
558 | 54 Kolkata DEBA PRASAD BISWAS 12079
559 | 55 Kolkata Sanjay Kumar Seksaria 12082
560 | 56 Kolkata Sandeep Vimal 12084
561 | 57 Kolkata Tuhin Kumar Chatterjee 12108
562 | 58 Kolkata Sanjay Kumar Sarkar 12117
563 | 59 Kolkata Sunil Mohan Acharya 12120
564 | 60 Kolkata Tapan Chakraborty 12121
565 | 61 Kolkata Anup Kumar Luharuka 12132
566 | 62 Kolkata Debasis Bhattacharya 12139
567 | 63 Kolkata Meena Sureka 12163
568 | 64 Kolkata Naresh Agarwal 12168
569 | 65 Kolkata Rajiv Harlalka 12190
570 | 66 Kolkata Krishnaswami C V R 12217
571 | 67 Kolkata SASWATI BASU 12221
572 | 68 Kolkata SATISH PATODIA 12227
573 | 69 Kolkata |[TARUN KUMAR RAY 12228
574 | 70 Kolkata SURESH KUMAR SARAF 12237
575 | 71 Kolkata ~ [ANISH AGARWAL 12256
576 | 72 Kolkata MAHESH CHAND GUPTA 12304
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577 | 73 Kolkata Netai Chandra Bandyopadhyay 12355
578 | 74 Kolkata Narendra Narayan Mondal 12376
579 | 75 Kolkata SURESH CHANDRA PATTANAYAK 12384
580 | 76 Kolkata Pratim Bayal 12385
581 | 77 Kolkata Pankaj Kumar Tibrewal 12410
582 | 78 Kolkata KANAKABHA RAY 12456
583 | 79 Kolkata Rajiv Kumar Agarwal 10982
584 | 80 Kolkata Ajay Kumar Agarwal 11859
585 | 81 Kolkata Ashok Kumar Agarwal 11898
586 | 82 Kolkata Ardhendu Shekhar Raut 10051
587 | 83 Kolkata Sutanu Sinha 10167
588 | 84 Kolkata Niraj Agrawal 10272
589 | 85 Kolkata Rachna Jhunjhunwala 10707
590 | 86 Kolkata Rajesh keshri 10878
591 | 87 Kolkata Balaknath Bhattacharyya 10971
592 | 88 Kolkata  [Animesh Mukhopadhyay 10266
593 | 89 Kolkata Binay Kumar Singhania 10102
594 | 90 Kolkata Vishal Sharma 10508
595 | 91 Kolkata Aditya Kumar Tibrewal 11249
596 | 92 Kolkata Srigopal Choudhary 11893
597 | 93 Kolkata Kamalesh Kumar Singhania 10050
598 | 94 Kolkata Ram Ratan Modi 10125
599 | 95 Kolkata Surya Kanta Satapathy 11050
600 | 96 Kolkata Arun Kumar Khandelia 11592
601 | 97 Kolkata Kuldeep Verma 10038
602 | 98 Kolkata Sambhu Lal Agrawal 10698
603 | 99 Kolkata Beena Jajodia 11084
604 | 100 Kolkata Pradeep Kumar Goenka 10851
605 | 101 Kolkata Pinaki Sircar 10141
606 | 102 Kolkata Shyam Sundar Sonthalia 10045
607 | 103 Kolkata Rasik Singhania 10708
608 | 104 Kolkata Sandip Mitra 10885
609 | 105 Kolkata Saurabh Basu 10924
610 | 106 Kolkata Suman Kumar Agarwal 11519
611 | 107 Kolkata Mamta Binani 10227
612 | 108 Kolkata Sanjay Kumar Agarwal 10140
613 | 109 Kolkata Rakesh Kumar Agarwal 10786
614 | 110 Kolkata Rajesh Chhaparia 10631
615 | 111 Kolkata Hrisikesh Dasgupta 10705
616 | 112 Kolkata Soumendra Podder 10789
617 | 113 Kolkata Shyamal Kumar Bhattacharjee 10892
618 | 114 Kolkata Yogesh Gupta 10650
619 | 115 Kolkata Chhedi Rajbhar 10271
620 | 116 Kolkata Jitendra Lohia 10339
621 | 117 Kolkata Anil Agarwal 10514
622 | 118 Kolkata Kamal Nayan Jain 10065
623 | 119 Kolkata Savita Agarwal 10201
624 | 120 Kolkata Kannan Tiruvengadam 10482
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625 | 121 Kolkata Ajay Goyal 11783
626 | 122 Kolkata Ananda Rao Korada 10844
627 1 Mumbai Rakesh Chaturvedi 10471
628 2 Mumbai Pravin R Navandar 10027
629 3 Mumbai Shashikant Shravan Dhamne 10466
630 4 Mumbai Balkrishan Sharma 10084
631 5 Mumbai Snehal Arvind Kamdar 10738
632 6 Mumbai Vinit Gangwal 10235
633 7 Mumbai Jagdish Kumar 11143
634 8 Mumbai Bharat Nemichand Kuvadia 10554
635 9 Mumbai Ram Ratan Kanoongo 10156
636 | 10 Mumbai Arun Kapoor 10230
637 | 11 Mumbai Rajendra M. Ganatra 10363
638 | 12 Mumbai Manish Sukhani 11137
639 | 13 Mumbai Dhananjay Kumar Vatsyayan 10261
640 | 14 Mumbai Deepa Subhash Bahal 10454
641 | 15 Mumbai Raj Kumar Dad 10962
642 | 16 Mumbai Fanendra Harakchand Munot 10916
643 | 17 Mumbai Anil Seetaram Vaidya 10145
644 | 18 Mumbai Jitendra Palande 10188
645 | 19 Mumbai Charu Sandeep Desai 10757
646 | 20 Mumbai Dushyant C Dave 10502
647 | 21 Mumbai Salil Kumar Basu 10097
648 | 22 Mumbai Shyam Sundar Rathi 10099
649 | 23 Mumbai Manish Shah 10194
650 | 24 Mumbai Rajkumar Satyanarayan Adukia 10221
651 | 25 Mumbai Ramesh Bhosale 10262
652 | 26 Mumbai Jeenendra Mohanlal Bhandari 10341
653 | 27 Mumbai Madhavvan Narsimhan 10473
654 | 28 Mumbai Nayana Premji Savala 10491
655 | 29 Mumbai Rohit Vora 10556
656 | 30 Mumbai Neena Bhatia 10565
657 | 31 Mumbai Atul Jain 10571
658 | 32 Mumbai Priti Paras Savla 10622
659 | 33 Mumbai Paras Khimji Savla 10623
660 | 34 Mumbai Jai Narayan Gupta 10628
661 | 35 Mumbai Amita Sandeep Desai 10660
662 | 36 Mumbai Lakshminarayan Krishnamoorthy 10773
663 | 37 Mumbai Yogesh Gyanchand Choudhary 10797
664 | 38 Mumbai Arihant Nenawati 10799
665 | 39 Mumbai Shikhar Chand Jain 10883
666 | 40 Mumbai Jamlappa Dattatraya Battull 10955
667 | 41 Mumbai Vijay Nirmalkumar Jain 10961
668 | 42 Mumbai Manish Umeshchandra Trivedi 10985
669 | 43 Mumbai Saurabh Kumar Tikmani 10989
670 | 44 Mumbai Paresh Chandulal Mehta 11008
671 | 45 Mumbai  |Anil Gopaldas Bhattar 11024
672 | 46 Mumbai Bankim Shukla 11067
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673 | 47 Mumbai Murlidhar Namdeo Bhalekar 11116
674 | 48 Mumbai Arundeep Singh Pathania 11154
675 | 49 Mumbai Dr. Anil Gunderao Anikhindi 11216
676 | 50 Mumbai Deepak Maheshwari 11266
677 | 51 Mumbai Nimit Kalsi 11267
678 | 52 Mumbai Srinivasan Manoharan 11279
679 | 53 Mumbai Vithal M. Dahake 11296
680 | 54 Mumbai Ratnakar Anant Deshpande 11297
681 | 55 Mumbai Gajender S. Verma 11320
682 | 56 Mumbai Bajrang Lal Jain 11330
683 | 57 Mumbai Pradeep Kumar Chakravarty 11338
684 | 58 Mumbai Aparna Pankaj Singhi 11362
685 | 59 Mumbai Amit Chandrakant Shah 11397
686 | 60 Mumbai Aprajita Pundhir 11406
687 | 61 Mumbai Pinkush Jaiswal 11409
688 | 62 Mumbai Pooja Piyush Kabra 11411
689 | 63 Mumbai Prashant Vasantlal Munot 11469
690 | 64 Mumbai Ramesh Chand Kumawat 11504
691 | 65 Mumbai Brijmohan Mahadeoprasad Sharma 11511
692 | 66 Mumbai  |Shivan Raju Palavesam 11596
693 | 67 Mumbai ManojKumar Babulal Agarwal 11613
694 | 68 Mumbai Deepak Saruparia 11689
695 | 69 Mumbai Atul Babulal Shah 11795
696 | 70 Mumbai Bharat Jamnadas Rughani 11798
697 | 71 Mumbai Veena Sharma 11835
698 | 72 Mumbai Rajesh Shah 11881
699 | 73 Mumbai Sanjay Kumar Agrawal 11905
700 | 74 Mumbai Bhavesh Mansukhbhai Rathod 11910
701 | 75 Mumbai Rajendra Ramnarain Agrawal 11923
702 | 76 Mumbai Alkesh Zumberlal Rawka 11924
703 | 77 Mumbai Manoj Anant Mainkar 11926
704 | 78 Mumbai Sunil Kumar Bansal 11928
705 | 79 Mumbai Harshal Mohan Agrawal 11937
706 | 80 Mumbai Ashok Kimatrai Ramani 11947
707 | 81 Mumbai Poonam Basak 11957
708 | 82 Mumbai Rakesh Kumar Tulsyan 11970
709 | 83 Mumbai Chanchal Virendra Jain 12010
710 | 84 Mumbai Prajakta Avil Menezes 12016
711 | 85 Mumbai Sachin Rajendra Singhvi 12066
712 | 86 Mumbai Ravindra Kumar Ganeriwala 12073
713 | 87 Mumbai Subhash Chandra Modi 12119
714 | 88 Mumbai Modilal Dhanraj Pamecha 12127
715 | 89 Mumbai Prashant Jain 12131
716 | 90 Mumbai Neeraja Kartik 12137
717 | 91 Mumbai Chetan Tarachand Mandlia 12141
718 | 92 Mumbai Pramodkumar Ramesh Ladda 12148
719 | 93 Mumbai  |Ashish Saoji 12150
720 | 94 Mumbai Pramod Narayan Mulgund 12156
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721 | 95 Mumbai Rajeev Nandkishore Bhatia 12158
722 | 96 Mumbai K Ranjan Kumar Subudhi 12179
723 | 97 Mumbai Nandkishor Vishnupant Deshpande 12181
724 | 98 Mumbai Bimal Kumar Agarwal 12186
725 | 99 Mumbai Nikhil Ashokkumar Bakliwal 12193
726 | 100 Mumbai Vikram Bhatnagar 12197
727 | 101 Mumbai Ramnarayanan Rajaraman 12204
728 | 102 Mumbai Mahesh Goverdhan Bagla 12207
729 | 103 Mumbai UDAYKUMAR BHASKAR BHAT 12234
730 | 104 Mumbai SADAF ASHFAK AHMED SAIYED 12286
731 | 105 Mumbai Sudha Bhushan 12305
732 | 106 Mumbai BHARATIRAJU VEGIRAJU 12325
733 | 107 Mumbai Baswaraj Nurandappa Mule 12331
734 | 108 Mumbai Kairav Anil Trivedi 12332
735 | 109 Mumbai Pankaj Punamchand Singhi 12333
736 | 110 Mumbai Kumar Raghavan 12336
737 | 111 Mumbai KAMAL KISHOR GURNANI 12338
738 | 112 Mumbai Harish Kant Kaushik 12340
739 | 113 Mumbai UBAID AHMED ABDUL QADIR PATEL 12352
740 | 114 Mumbai T N Chandrassekar 12354
741 | 115 Mumbai SANJAY KUMAR LALIT 12370
742 | 116 Mumbai NEEHAL MAHAMULAL PATHAN 12406
743 | 117 Mumbai SANJAY SHRIVASTAVA 12425
744 | 118 Mumbai Deepak Kumar 12431
745 | 119 Mumbai  |AWADHESH KUMAR DIXIT 12440
746 | 120 Mumbai Sanjay Pichholia 12447
747 | 121 Mumbai Rajeev Bharat 12449
748 | 122 Mumbai Indrajit Mukherjee 12450
749 | 123 Mumbai NAVIN VIRBHAN KRIPLANI 12453
750 | 124 Mumbai KURESH HATIM KHAMBATI 12454
751 | 125 Mumbai Mangesh Mukund Deokar Bhosale 12458
752 | 126 Mumbai Divyanshu Mishra 12479
753 | 127 Mumbai Rahul Sudhakar kavathekar 10101
754 | 128 Mumbai Manoj Kumar Agarwal 11222
755 | 129 Mumbai Rajmal Labhchand Mogra 10912
756 | 130 Mumbai Sandeep Jawaharlal Singhal 10920
757 | 131 Mumbai Vandana Garg 10058
758 | 132 Mumbai Brijendra Kumar Mishra 10257
759 | 133 Mumbai Rajendra Kumar Khandelwal 11867
760 | 134 Mumbai Rajkumar Mahto 12209
761 | 135 Mumbai  |Ashish vyas 12267
762 | 136 Mumbai Sujata Chattopadhyay 10353
763 | 137 Mumbai Pradeep Vithal Samant 10433
764 | 138 Mumbai Om Prakash Agrawal 10444
765 | 139 Mumbai Vishal Ghisulal Jain 10742
766 | 140 Mumbai Mahesh Kumar Gupta 10866
767 | 141 Mumbai Raman Devarajan 10928
768 | 142 Mumbai Shyam Sundar Kasera 11064
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769 | 143 Mumbai Prajakta Madhav Shidhore 11402
770 | 144 Mumbai Nagaraj Umamaheshwar Hiregange 11698
771 | 145 Mumbai Mukesh Khathuria 11925
772 | 146 Mumbai Jitender Kumar Jain 10070
773 | 147 Mumbai  |Anil Mehta 11282
774 | 148 Mumbai Deepak Mohanlal Panpaliya 11319
775 | 149 Mumbai Anjan Bhattacharya 11533
776 | 150 Mumbai Sanjay Kumar Mishra 11730
777 | 151 Mumbai Surya Pratap Gupta 11753
778 | 152 Mumbai Kashinath Ratnoba Palekar 11983
779 | 153 Mumbai Bhaskar Gopal Shetty 12003
780 | 154 Mumbai Rekha Kantilal Shah 11349
781 | 155 Mumbai Uday V. Shah 10369
782 | 156 Mumbai Harshad Deshpande 10335
783 | 157 Mumbai Prakash Dattatraya Naringrekar 10783
784 | 158 Mumbai Shailesh Bhalchandran Desali 10362
785 | 159 Mumbai Abhijit Guhathakurta 11158
786 | 160 Mumbai Devendra Prasad 11271
787 | 161 Mumbai Rajshree Swadhin Padia 10288
788 | 162 Mumbai Shrikant Madanlal Zawar 10325
789 | 163 Mumbai Ravindra Chaturvedi 11359
790 | 164 Mumbai Santanu T Ray 11055
791 | 165 Mumbai Akshay Rajendra Shah 10153
792 | 166 Mumbai Om Prakash Kanoongo 10726
793 | 167 Mumbai Prakash Nath Mishra 11219
794 | 168 Mumbai Sanjay Rungta 10513
795 | 169 Mumbai Adesh Kumar Gupta 11251
796 | 170 Mumbai Shailen Shah 10725
797 | 171 Mumbai Uliyar Balakrishna Bhat 11107
798 | 172 Mumbai Uday Shreeram Sakrikar 11927
799 | 173 Mumbai Anshul Gupta 10899
800 | 174 Mumbai Navnitlal Bhatia 10450
801 | 175 Mumbai Pramod Jain 10478
802 | 176 Mumbai VinodKumar Pukhraj Ambavat 10743
803 | 177 Mumbai Vasudev Ganesh Nayak Udupi 10043
804 | 178 Mumbai Anuj Bajpai 10575
805 | 179 Mumbai Rajesh Jhunjhunwala 11102
806 | 180 Mumbai Anil Vrijdas Rajkotia 11718
807 | 181 Mumbai Ankur Kumar 10283
808 | 182 Mumbai Shashant Sudhakar Yeola 10574
809 | 183 Mumbai Durgesh Kumar Kabra 10603
810 | 184 Mumbai Jitender Kothari 10965
811 | 185 Mumbai Hiral Miten Shah 11255
812 | 186 Mumbai Kshitiz Gupta 12140
813 | 187 Mumbai Rajesh Kumar Mittal 10224
814 | 188 Mumbai Dilipkumar Natvarlal Jagad 10462
815 | 189 Mumbai Vijay Pitambar Lulla 10593
816 | 190 Mumbai Naren Sheth 10275
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817 | 191 Mumbai partha Sarathy Sarkar 10690
818 | 192 Mumbai Devang Sampat 10423
819 | 193 Mumbai Javadsha Kumarpal Vasa 10540
820 | 194 Mumbai Anagha Anasingaraju 10732
821 | 195 Mumbai Laxman Digambar Pawar 10104
822 | 196 Mumbai Sanjeev Maheshwari 10523
823 | 197 Mumbai Manoj Gangwal 10617
824 | 198 Mumbai Divyesh Desai 10338
825 | 199 Mumbai Mahesh Sureka 10736
826 | 200 Mumbai Anurag Kumar Sinha 10750
827 | 201 Mumbai Sudha Pravin Navandar 10794
828 | 202 Mumbai Vishal Pawankumar Bidawatjika 10267
829 | 203 Mumbai Rajendra K Bhuta 10305
830 | 204 Mumbai Manoj Kumar Jain 10960
831 | 205 Mumbai Jitendrakumar Rambaran Yadav 10169
832 | 206 Mumbai  |Subrata Monindranath Maity 11481
833 | 207 Mumbai Avil Jerome Menezes 10041
834 | 208 Mumbai Anish Gupta 10843
835 | 209 Mumbai Asish Narayan 11274
836 | 210 Mumbai Dhiren Shantilal Shah 10419
837 | 211 Mumbai Amit Chandrashekhar Poddar 10792
838 | 212 Mumbai Ravi Prakash Ganti 10245
839 | 213 Mumbai Ketan S.Dand 10233
840 | 214 Mumbai Prakash K. Pandya 10587
841 | 215 Mumbai Amit Gupta 10040
842 | 216 Mumbai Bharat Ramakant Upadhyay 10289
843 | 217 Mumbai Sekar Ananthanarayan 10492
844 1 New Delhi |Ashok Kumar Gupta 10072
845 2 New Delhi  |Gulshan Kumar Gupta 10046
846 3 New Delhi |Kanti Mohan Rustagi 10240
847 4 New Delhi  |[Vikram Bajaj 10003
848 5 New Delhi | Madhusudan Sharma 10395
849 6 New Delhi |Atul Mittal 10762
850 7 New Delhi |Romesh Chander Sawhney 10518
851 8 New Delhi  [Renu Joshi 10636
852 9 New Delhi |Anil Tayal 11818
853 | 10 New Delhi  [Vishnu Dutt 10202
854 | 11 New Delhi |Anup Kumar 10911
855 | 12 New Delhi  |[Madhu Juneja 10118
856 | 13 New Delhi |Ashok Kumar Jalan 10337
857 | 14 New Delhi  |[Rameshwar Dayal 10517
858 | 15 New Delhi |Sumnish Kumar Jain 10536
859 | 16 New Delhi  [Punkaj Jain 10969
860 | 17 New Delhi  [Dilip Kumar Niranjan 11690
861 | 18 New Delhi |R L Bhatia 10017
862 | 19 New Delhi |Navneet Kumar Jain 10023
863 | 20 New Delhi |Gaurav Katiyar 10409
864 | 21 New Delhi |Ajay Goyal 10639
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865 | 22 New Delhi |Ashutosh Jain 10712
866 | 23 New Delhi  [Harvinder Singh 10806
867 | 24 New Delhi  |Om prakash Vijay 10879
868 | 25 New Delhi  [Vikram Kumar 10178
869 | 26 New Delhi |Navneet Arora 10345
870 | 27 New Delhi  [Vinay Kumar Jairath 10439
871 | 28 New Delhi  |Aditya kumar 10609
872 | 29 New Delhi  [Rajendra Kumar 10804
873 | 30 New Delhi [Durga Das Agrawal 10987
874 | 31 New Delhi [Sunder Khatri 11191
875 | 32 New Delhi |Raj Kamal Saraogi 11294
876 | 33 New Delhi |Anurag Nirbhaya 11468
877 | 34 New Delhi |Rakesh Kumar Jain 12068
878 | 35 New Delhi  [Prem Behari Gupta 12087
879 | 36 New Delhi |RADHEY SHYAM YADAV 12255
880 | 37 New Delhi [Ritu Rastogi 10393
881 | 38 New Delhi |Mahender Kumar Khandelwal 10086
882 | 39 New Delhi |Renu Joshi 10636
883 | 40 New Delhi |Subha Pal 11734
884 | 41 New Delhi |Bikram Singh Gusain 10015
885 | 42 New Delhi |Munish Mehta 10254
886 | 43 New Delhi |Rakesh Takyar 10329
887 | 44 New Delhi |Ravi Bansal 10331
888 | 45 New Delhi [Sanjeev Malhotra 10349
889 | 46 New Delhi  [Sunil Kumar Gupta 10394
890 | 47 New Delhi  [Mukesh Kumar Gupta 10407
891 | 48 New Delhi |Brahm Datt Verma 10496
892 | 49 New Delhi |Tiruvidaimarudur Rajagopalan Ramamurthy 10559
893 | 50 New Delhi | Sapan Mohan Garg 10903
894 | 51 New Delhi [Sanjeev Bindal 10995
895 | 52 New Delhi |Tanuj Kumar Bhatnagar 11002
896 | 53 New Delhi |Lalit Gandhi 11104
897 | 54 New Delhi  |Aashish Gupta 11164
898 | 55 New Delhi |Saumya Kumar Singh 11173
899 | 56 New Delhi |Baboo Lal Jain 11214
900 | 57 New Delhi |Prabhat Ranjan Singh 11239
901 | 58 New Delhi  [Praveen Kumar Aggrawal 11258
902 | 59 New Delhi |Arvinder Singh Chauhan 11306
903 | 60 New Delhi [Parveen Kumar Garg 11327
904 | 61 New Delhi  [Manoj Kumar Agarwal 11340
905 | 62 New Delhi |Santosh Kumar Sahewala 11364
906 | 63 New Delhi |Yogesh Sethi 11379
907 | 64 New Delhi |Ashok Kumar 11430
908 | 65 New Delhi [Shagun Bhargava 11451
909 | 66 New Delhi |Kamal Agarwal 11466
910 | 67 New Delhi  [Pawan Kumar Goyal 11473
911 | 68 New Delhi  [Rajneesh Kumar Aggarwal 11483
912 | 69 New Delhi  |Anuj Kumar Goyal 11489
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913 | 70 New Delhi [Laxmi Narayan Sachdeva 11524
914 | 71 New Delhi |Kavita Rani 11528
915 | 72 New Delhi  [Arvind Kumar Gupta 11577
916 | 73 New Delhi [Rohit Aggarwal 11599
917 | 74 New Delhi |Lovi Mehrotra 11644
918 | 75 New Delhi [Jyoti Ranjan Tarafdar 11647
919 | 76 New Delhi  [Sumeet Gupta 11667
920 | 77 New Delhi  [Shyam Arora 11703
921 | 78 New Delhi |Vikas Garg 11733
922 | 79 New Delhi [Rajneesh Mahajan 11765
923 | 80 New Delhi  [Rajinder Singh Sidhu 11772
924 | 81 New Delhi |Surendra Raj Gang 11773
925 | 82 New Delhi [Sanjay Kohli 11774
926 | 83 New Delhi |Deepak Kumar Agarwal 11778
927 | 84 New Delhi |Devendra Kumar Lodha 11814
928 | 85 New Delhi |Ankush Munjal 11825
929 | 86 New Delhi [Sanjeet Kumar Sharma 11827
930 | 87 New Delhi |Tajinder Pal Singh 11844
931 | 88 New Delhi |Harinder Krishan Bakshi 11846
932 | 89 New Delhi [Kewal Krishan Saini 11854
933 | 90 New Delhi |Abhishek Dutta 11856
934 | 91 New Delhi |Ravinder Singh Kathuria 11860
935 | 92 New Delhi |Tejas Patel 11861
936 | 93 New Delhi [Manoj Garg 11872
937 | 94 New Delhi [Pooja Mittal 11876
938 | 95 New Delhi |Sudhir Chandi 11879
939 | 96 New Delhi  |Sunil Kumar 11884
940 | 97 New Delhi |Rajeev Lochan 11885
941 | 98 New Delhi |Rakesh Prasad Khandelwal 11950
942 | 99 New Delhi  |Ashok Kumar Goel 11966
943 | 100 New Delhi  |K Subhra Narayan Mohapatra 11981
944 | 101 New Delhi |Uma Nath Pandey 11996
945 | 102 New Delhi  [Shradha Agrawal 11997
946 | 103 New Delhi |Sachin Goel 11998
947 | 104 New Delhi  |Kapil Kapoor 11999
948 | 105 New Delhi |Rajbir Singh Khatak 12017
949 | 106 New Delhi  |Vijay Kumar 12020
950 | 107 New Delhi [chandra prakash 12023
951 | 108 New Delhi |Devvart Rana 12025
952 | 109 New Delhi [Sanjay Kumar Jha 12031
953 | 110 New Delhi  |Ajay Kumar Kathuria 12037
954 | 111 New Delhi  [Sunil Kumar Goyal 12051
955 | 112 New Delhi [Kamlesh kumar gupta 12071
956 | 113 New Delhi  [Pramod Kumar Gupta 12075
957 | 114 New Delhi  [Shakun Gupta 12090
958 | 115 New Delhi  |Arun Aggarwal 12092
959 | 116 New Delhi |Krishnan Sitaraman 12107
960 | 117 New Delhi |Harish Chander Manchanda 12109
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961 | 118 New Delhi |Shashi Bhushan Prasad 12114
962 | 119 New Delhi [Rajiv Malik 12115
963 | 120 New Delhi  |Vijay Kumar Gupta 12134
964 | 121 New Delhi |Ajit Sood 12146
965 | 122 New Delhi |Ram Niwas Jalan 12184
966 | 123 New Delhi |Sujata Sharma 12188
967 | 124 New Delhi |Amit Jain 12196
968 | 125 New Delhi |Bhim Sain Goyal 12216
969 | 126 New Delhi [Pawan Kumar Singal 12229
970 | 127 New Delhi |Pradeep Upadhyay 12233
971 | 128 New Delhi |DEEPAK GUPTA 12235
972 | 129 New Delhi |Gautam Singhal 12240
973 | 130 New Delhi |HARISH GOYAL 12244
974 | 131 New Delhi |Manohar Lal Vij 12269
975 | 132 New Delhi |VIKAS CHANDRA MISRA 12276
976 | 133 New Delhi [Rajkumar Vinod Vachher 12287
977 | 134 New Delhi [Rajesh Jangra 12298
978 | 135 New Delhi |SATISH JOSHI 12306
979 | 136 New Delhi  [Rajesh Kumar Gupta 12308
980 | 137 New Delhi |Subramanian Natarajan 12317
981 | 138 New Delhi |SUMAN SAINI 12324
982 | 139 New Delhi |AMAR GOPAL GAMBHIR 12327
983 | 140 New Delhi |Rajeev Kumar Raizada 12337
984 | 141 New Delhi |Dharm Vir Gupta 12342
985 | 142 New Delhi  [Kumud Shekhar 12358
986 | 143 New Delhi |SANJAY KUMAR GUPTA 12368
987 | 144 New Delhi |PRABHAKAR KUMAR 12373
988 | 145 New Delhi |ARTI BALUJA 12378
989 | 146 New Delhi |Tanya Dewani 12389
990 | 147 New Delhi |SANJIV KUMAR ARORA 12390
991 | 148 New Delhi |RAKESH MUNDRA 12391
992 | 149 New Delhi |VINOD KUMAR GUPTA 12395
993 | 150 New Delhi |VIKRAM VISHAL MINHAS 12398
994 | 151 New Delhi [Kailash Chander Jain 12407
995 | 152 New Delhi |SANJEEV GUPTA 12408
996 | 153 New Delhi  |Amarpal 12411
997 | 154 New Delhi  [Pushpinder Tiwari 12412
998 | 155 New Delhi [Jagdish Singh Nain 12415
999 | 156 New Delhi |DILIP BHAGTANI 12421
1000 | 157 New Delhi |BASANT PANDEY 12423
1001 | 158 New Delhi |SATENDAR KUMAR 12429
1002 | 159 New Delhi |Nitin Jain 12462
1003 | 160 New Delhi  [Nilesh Sharma 10232
1004 | 161 New Delhi |Rakesh Kumar Jain 10105
1005 | 162 New Delhi  [Mukesh Kumar Grover 10640
1006 | 163 New Delhi [Sanjay Kumar Dewani 10746
1007 | 164 New Delhi  |Alok Kaushik 10767
1008 | 165 New Delhi |Jatin Madan 10421
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1009 | 166 New Delhi  [Manoj Kumar Singh 10443
1010 | 167 New Delhi [Sanjay Sahni 10642
1011 | 168 New Delhi  |Yogesh Kumar Gupta 10701
1012 | 169 New Delhi (Jitesh Gupta 10380
1013 | 170 New Delhi |Naveen Kumar Jain 11097
1014 | 171 New Delhi  [Anil Kumar Jain 11233
1015 | 172 New Delhi |Vinod Kumar Chaurasia 10200
1016 | 173 New Delhi  [Praveen Kumar Singhal 10915
1017 | 174 New Delhi  |Akarsh Kashyap 11042
1018 | 175 New Delhi [Shailendra Singh 11372
1019 | 176 New Delhi  |Vivek Parti 11376
1020 | 177 New Delhi [Santosh Goel 11399
1021 | 178 New Delhi  [Rocky Ravinder Gupta 12022
1022 | 179 New Delhi |Ram Phal Bhardwaj 12053
1023 | 180 New Delhi  [Shashi Sharma 12093
1024 | 181 New Delhi |PRASHANT BHATIA 12232
1025 | 182 New Delhi  |Raj Kumar Gupta 10142
1026 | 183 New Delhi |Anil Matta 10422
1027 | 184 New Delhi [Shruti Gupta 10567
1028 | 185 New Delhi  [Bimal Kumar Sharma 10967
1029 | 186 New Delhi |Avineesh Matta 11070
1030 | 187 New Delhi |Deepika Bhugra Prasad 11186
1031 | 188 New Delhi  [Manish Gupta 11826
1032 | 189 New Delhi [Devinder Arora 10586
1033 | 190 New Delhi | Jitender Arora 10863
1034 | 191 New Delhi |Rajendra Prasad Tak 10951
1035 | 192 New Delhi  [Mohinder Singh 11046
1036 | 193 New Delhi [Sandeep Mahajan 11631
1037 | 194 New Delhi [Hemant Gupta 11763
1038 | 195 New Delhi  [Anand Sonbhadra 11771
1039 | 196 New Delhi [Rajan Das Gupta 11804
1040 | 197 New Delhi |MAHESH TANEJA 12326
1041 | 198 New Delhi [Chanchal Dua 10821
1042 | 199 New Delhi [Hemant Sharma 10019
1043 | 200 New Delhi  [Devnidhi Arya 10312
1044 | 201 New Delhi |Sandeep Kumar Gupta 10280
1045 | 202 New Delhi  |Arunava Sikdar 10047
1046 | 203 New Delhi  |[Amit Sharma 10442
1047 | 204 New Delhi  |Rajesh Kumar Parakh 10516
1048 | 205 New Delhi  [Naresh Kumar Munjal 10620
1049 | 206 New Delhi  [Naresh Kumar Sood 10176
1050 | 207 New Delhi  [Anju Agarwal 10213
1051 | 208 New Delhi [Praveen Dua 10236
1052 | 209 New Delhi  |Ashwani Kumar Gupta 11082
1053 | 210 New Delhi  [Dharmendra Kumar 11264
1054 | 211 New Delhi |Akash shinghal 10279
1055 | 212 New Delhi  [Navjit Singh 10578
1056 | 213 New Delhi |Sudhir Kalra 11314
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1057 | 214 New Delhi |Satish Kumar Mathur 10348
1058 | 215 New Delhi |Vijay Kumar Gupta 10500
1059 | 216 New Delhi |Tarun Jain 10504
1060 | 217 New Delhi [Sandeep Kumar Bhatt 10298
1061 | 218 New Delhi |Bhuvan Madan 11655
1062 | 219 New Delhi |Aishwarya Mohan Gahrana 10351
1063 | 220 New Delhi  [Sunil Kumar Agrawal 10222
1064 | 221 New Delhi [Shashikant Nemani 10163
1065 | 222 New Delhi  [Umesh Singhal 10293
1066 | 223 New Delhi  [Sunil Kumar Jain 10917
1067 | 224 New Delhi  |Pradeep Kathuria 10921
1068 | 225 New Delhi |Rakesh Kumar Gupta 11418
1069 | 226 New Delhi  [Pankaj Khetan 10014
1070 | 227 New Delhi [Dinesh Sood 10091
1071 | 228 New Delhi |Kanwal Chaudhary 10661
1072 | 229 New Delhi  [Surinder Kumar 10117
1073 | 230 New Delhi [Rajiv Chakraborty 11053
1074 | 231 New Delhi |Sarvesh Kashyap 10296
1075 | 232 New Delhi |Gaurav Sharma 11719
1076 | 233 New Delhi [Pawan K Goel 10392
1077 | 234 New Delhi |Lekhraj Bajaj 10078
1078 | 235 New Delhi |Parveen Bansal 10344
1079 | 236 New Delhi  [Manoj Kumar Anand 10180
1080 | 237 New Delhi [Maya Gupta 11061
1081 | 238 New Delhi  |Ashok Kumar Juneja 10286
1082 | 239 New Delhi |Hardev Singh 10449
1083 | 240 New Delhi [Rakesh Bhatia 11608
1084 | 241 New Delhi [Sethurathnam Ravi 10629
1085 | 242 New Delhi  |Akhilesh Kumar Gupta 11353
1086 | 243 New Delhi [Debashis Nanda 10316
1087 | 244 New Delhi [Prabhjit Singh Soni 10143
1088 | 245 New Delhi  [Navneet Kumar Gupta 10009
1089 | 246 New Delhi  |Kishan Gopal Somani 10544
1090 | 247 New Delhi  |Anil Goel 10253




